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Title: Discussion on the Supplementary Demands for Grants in respect of Budget (General) for 2013-2014 (Discussion
concluded).

MADAM SPEAKER: Now, we take up Item No.8 — Discussion and Voting on the Supplementary Demands for Grants
(General) for 2013-14.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to

defray the charges that will come in course of payment during the year ending the 31t day of March, 2014, in
respect of the heads of Demands entered in the second column thereof against Demand Nos. 1, 19, 33, 34,
51, 60, 67, 71, 82, 85, 91, 93, 102 and 105."

SHRI ANANTH KUMAR (BANGALORE SOUTH): I would thank you, Madam, for providing me an opportunity to speak on the
Supplementary Demands for Grants. I also thank my leader Shri Advani ji and Shrimati Sushma Swaraj ji for giving me an
opportunity to initiate the debate on this very important issue.

The country is in a dire situation. The country's economy is in a shambles. I feel the entire august House also agrees with
me to any of the parameters of the economy. The situation is very very critical. The inflation is rising at a level of 10 per
cent. I want to deal with that separately. The fiscal deficit is an all-time record high at 5 per cent. The Current Account
Deficit is also at 5 per cent. It is very unfortunate that the growth rate has come down to 4.4 per cent — even in respect of
the two important drivers of the growth — agriculture and industry. In respect of Agriculture, it is 2.7 per cent. I come from
Bangaluru which is an industrial city. Most of the industrial sheds across the country, even in my city, are shut down.

Industrial growth is only 0.87 per cent....(Interruptions)

Our hon. Finance Minister is here. If you ask him why this has happened, what has happened to our macro and micro
economic indicators, why the economy is in such a situation, he is a very intelligent person and always he does not take the
responsibility and he shifts the responsibility. He has always done so. He shifts the responsibility of today's economic mess
to the State Governments. Of course, the Congress Governments have definitely contributed to this economic mess. He will
also say that there is no unanimity on economic policies in this august House, in the Parliament of India. He says that
because of the Opposition, we are in such a situation, because of Bharatiya Janata Party we are in such a situation. He will
also continue that because of the Samajwadi Party, Bahujan Samajwadi Party, the UPA partners, we are in such a situation.
He will blame the Parliament in general also. He will blame the global factors. Very unfortunately, recently, he has blamed
his own predecessor for the economic situation.

Madam, in the same House, while speaking, our hon. Finance Minister said and I quote:

"Sir, in the last 12 months, there have been many ups and downs. When I took over on the 15t of August, I
knew that I was returning to a very difficult pitch. The fiscal deficit limits have been breached. In fact, the
Budget Estimates were awry. The Current Account Deficit has swelled."

Madam, I do not want to elaborate further on this. While speaking in the other House, our hon. Finance Minister Shri
Chidambaram ji said and I quote:

"There are not just external factors, there are also domestic factors. We recognise that there are domestic factors.
One of the domestic factors is that we allowed the fiscal deficit to be breached, we allowed current account deficit to
swell because of certain decision that we took during 2009 and 2011."

Madam, when it comes to collective responsibility, especially on coal scam, we were demanding, Sushma j/was
demanding, Yashwant jiwas demanding that the hon.Prime Minister should come before the House and before the country
and explain what happened in the coal scam, what happened to the missing or stolen files, what happened to the
admonishment of the hon. Supreme Court regarding the missing files, CBI's affidavits. Then, the Government told us, in



your august presence, that the Coal Minister will reply because it is @ matter of collective responsibility. When it comes to
coal, it is collective responsibility but when it comes to the economic situation of the country, Chidambaram ji says, it is
because of his predecessor. It is very unfortunate. I hope that the entire country owes an explanation from him.

I would like to remind the hon. Finance Minister that in 2008-09 Supplementary; he presented two Supplementaries
in 2008 and 2009, he came for Rs.1.50 lakh crore and Rs.42,000 crore, totally, the fiscal deficit which was budgeted at
Rs.1.33 lakh crore got increased to Rs.3.37 lakh crore. That was the major reason. The so-called Stimulus Package given by
Chidambaram ji ruined the national economy. That was the beginning of the fall of Indian economy.

Shrimati Sonia Gandhi and Dr. Manmohan Singh formed the Government with an assurance saying that - @SRt @1 312,
s srGet b amery I want to ask the hon. Finance Minister, through you, Madam, that after nine years of misrule and
mismanagement of the national economy, Indian economy, what has happened to the common man, what has happened to
aam aadmi?

One of the close associates of the family has the audacity to call “aam aadmi' as “mango people'. I condemn it.

What about the price rise? What about the industrial slow down? What about the rising unemployment? What about
the rupee devaluation? Today's rate is Rs.65. For the benefit of this House, for the benefit of the hon. Finance Minister, 1
want to give a comparison. In the last few days, while Sushma ji told me to initiate this debate, I was going through a lot
of statistics. I am in great anguish, with heavy heart, I am putting forth these statistics before this august House. In 2004-
05, in the Economic Survey, they themselves have agreed that they inherited a strong, stable and robust economy. I want
to give some figures. In 2003-04, the GDP growth rate was 8.6 per cent and today it has slumped down in this quarter to
4.4 per cent. Agricultural growth under Atal Bihari Vajpayeeji's Government in 2003-04 was 9.04 per cent and unfortunately
today it is nearly 1.79 per cent. Industrial growth during our time — the then Finance Minister Shri Jaswant Singh is also
sitting here — was 7.3 per cent and now it is minus 0.87 per cent.

What is the inflation record of this Government? We have always stabilised the price rise. In those six years of Atalji's
Government from 1998 to 2004, I do not remember or any of you also do not remember of having a single debate on price
rise and inflation in both the Houses of Parliament. There was no inflation. We had checked inflation and checked price rise.
But today, inflation is touching the roof; it is skyrocketing, onion is selling at Rs. 80 per kg. tomato is selling at Rs. 80 per
kg, sugar has become sour at Rs. 40 per kg and what is the advice given by the Government? The advice by the
Government is, ardel el 46 A, WGl M6l §6 B, cAIC WGl 46 B UKl 3R Sisiel BT GH SAGT F3M Al dclel Uu dg B,
...(cuaEer) 1Y T 3 R 331 S91 DY TS B fTw, A AT GoIrd I DIRA DY &G DI,

Madam, what are the other important factors, other than these economic factors, that are contributing to the downfall of
our economy? The other important factors are incompetence and corruption. The Indian story that has started with Atal
Bihari Vajpayeeji, today under UPA's misrule and mismanagement, has collapsed. The Indian economic march has
collapsed because of two factors, namely incompetence and corruption. If we see corruption, there are many scams, one
after another. fisscerstl, ¢-oft, gerer aicf Sft & err @1 DIt Sft &l g-oft, 2fiser=ph, Bier ot  Fw oEG S ... (@) dAsy, gz oft
qIE2 3MMol aIcll 3

Madam, we maintained all the economic parameters during the NDA period. I want to go into more technical details
regarding the Current Account Deficit. Our hon. Finance Minister is an arth shastri. It is unfortunate that now-a-days people
call him anarth shastri, that is a different thing. But the percentage to GDP was 2.3 per cent which has touched five per
cent. The external debt, during our period, was 112 billion US dollars, which is 390 billion US dollars now.

I want to ask a straight question to the hon. Finance Minister. How is he going to rectify the present financial crisis? If
rupee is getting devalued day by day, and if there is mayhem in the Sensex Market, who is going to get hurt? It is ultimately
the common man. He is going to go to bed hungry. 3empt &t acb &t A<t aidl frerar areft &) He is not going to have any proper
housing, health care, education, etc. This Congress led UPA Government has betrayed the common man.

There are challenges. During our time also we had challenges. To begin with, we had Pokhran; Pokhran made India nuclear
sovereign in a nuclear way. After Pokhran we had super-cyclone of Odisha, earthquake of Gujarat, we had the Kargil War,
we had floods and droughts, we had sanctions and when we had those sanctions, we approached our patriotic NRIs across
the world. They came forward. They gave us 4.5 billion US dollars and we could easily tackle the sanctions.

Shri Atal Behari Vajpayee showed the vision, showed the commitment, showed the leadership. Today I want to ask
Shrimati Sonia Gandhi, Dr. Manmohan Singh and Mr. Chidambaram where is the leadership, where is the commitment,
where is the vision, where is the concern and the sentiment of the Indian citizens as well as our NRIs, our domestic
investors as well as foreign direct investors, and various FIIs. That sentiment has been destroyed. They have lost the
confidence in the leadership. The credibility of the leadership has been in jeopardy. When there is no credibility, when there
is no confidence, when there is no sentiment, then the people are not going to invest in Indian story and the leadership is



unable to instill back that confidence.

What about employment? According to NSSO records, during our time, from 1998 to 2004, we could create 60 million
employments, that is, six crore jobs. But what has happened afterwards in the last five years, there is a generation of only
2.5 million employments. That means we gave stability with employment, we gave economic stability with check on the
prices, we gave growth with stability. But from the employment generation of six crore jobs they created a jobless growth.
Now, there are no jobs, no growth. There is minus growth situation. Now the situation is, there is minus growth.

I want to discuss the issues of agriculture also. The agriculture, across the country, is losing its profitability. The farmers
are committing suicide. Every day, more than 468 farmers are committing suicide. Last year, it has been an all-time high
with 46,000 farmers committing suicide. There are reports from Haryana that the farmers of Haryana are selling their
organs for the sake of loan repayment, their subsistence. Haryana is a State being ruled by the Congress Party.

off apifer ctrer sxf¥r (Ieremen): s FreRr ySor B e o1dt B2 B 3, SeflRere wRke b A ordl B2 3@ S b st @@ A B 3
off 3r6id BHAR ST MUD! 3RR Breen dl 3y 32 AR ... (aeer)

Madam, the Government of India has awarded Madhya Pradesh, led by Shivraj Singh Chauhan, Krishi Karman Puraskar for
the best performance in agriculture. All over the country, it is 3.7 per cent of growth rate for agriculture but in Madhya
Pradesh it is 19 per cent growth rate for agriculture....(Interruptions)

MADAM SPEAKER: Nothing will go in record.
(Interruptions) €]+

SHRI ANANTH KUMAR : Madam, in Madhya Pradesh, earlier the irrigation potential was only 7 lakh hectares. Now the
irrigation potentiality has expanded to 25 lakh hectares. My dear colleague Bhuria ji should know this that during Digvijay
Singh ji it was 'bantadhaar'; Shivraj Singh is the 'karndhaar of vikaas.

o1z farora dicl aen sk Rt Fict (off waret awren): 3l 32! R AT B2 B 3?7 a8t I IR ... (el
off 3r6id BAR : 31U st 2fic w2 P AREY ... (awrer)
offercll Jywen Fawret (fafdem): a=m 3 vardt. & Hew? 31 ow? ... (qemer)

ofl 316l DAR : s, S 8 AEA YG9I P W2 I dlict, Al Daclol Sit oIfdioar Sl SoRl ddsl A MWAGIAE! UK & Ut acl e w=ifs d bA
o138l ol dA1ad| DivRI P fGfasrr RBiz 3 IrT sl 61 IDR B SNl B 9, a8 DacTolel Sit a5 et A6 A Sield 3| ...(RAdEaT)

SIERTST HABIGAT & 3T I=I B2 I 37 31U 3eil e afersy; Why are you indulging in all this? You go on; you proceed. Why are you
doing this?

...(Interruptions)
SHRI ANANTH KUMAR : What has happened to the price rise, the inflation? &€} (Interruptions)
31EAST HABIGT = 30U 9l 3l SIISY|
&€ (zxaerron)

SHRI ANANTH KUMAR : I am going to speak, Madam. I would request you that please tell the hon. Parliamentary Affairs
Minister to go to his seat and occupy his seat.

According to the press release of the Ministry of Statistics and Programme Implementation — I can also send it
across to the hon. Finance Minister; he can get one also — what is the Consumer Price Index for various essential
commaodities? From May, 2013 to July, 2013, within three months everything, from cereals to pulses, to oils, to milk, to
vegetables, has become costlier by 30 to 40 per cent. There is a 40 per cent rise in essential commodities within three
months and if that is the case of essential commodities, then, what about the petroleum products. When we demitted
Office in 2004, the petrol was at Rs. 33.71, now it is at Rs. 74 or nearly Rs. 75, that means an increase of about Rs. 40.
The diesel prices which are very crucial especially, for the farmers across the country to use generators, irrigation pump
sets, has gone high from Rs. 21 to Rs. 51.97. In case of LPG, it was Rs. 241 in 2004, now it is Rs. 410.

I want to draw the attention of this august House about the price of petrol in our neighbouring countries. The price of
petrol in Pakistan is Rs. 60; in Bangladesh it is Rs. 70; and in Nepal it is Rs. 74 but in India it is Rs. 75. The Finance
Minister should explain and assure to this House and the country today that he will not only roll-back the hike in price of
diesel and petrol but he will also remove the so called night curfew declared by Veerappa Moily from 8 p.m. to 8 a.m. He
should also assure that he will do something with the taxation of the petroleum products. They are mopping Rs. 1,50,000



crores of the Central taxes on petroleum. If the Chief Minister of Goa can come forward and remove the VAT and make
petrol less costlier than diesel in the State of Goa, I think, the Central Government should come forward and announce
some relief package for petroleum products.

Madam, I also want to come to the direct issues that are in the Supplementary Budget. The Government, through
the Supplementary Demands for Grants, has sought approval of Rs. 2 crores for Ministry of culture for restoration of
Kedarnath temple. I want to appeal to Chidambaram ji — yesterday my Leader Shrimati Sushma ji has also appealed while
speaking on the situation in Uttarakhand — that Rs. 2 crores is not at all sufficient for the restoration of the Kedarnath
temple. If you want to restore the facilities for the pilgrims, devotees across the country we require Rs. 20 crores for
Kedarnath temple. Not only that the Chief Minister of Uttarakhand has stated that Uttarakhand needs Rs. 8,000 crores. The
Hon. Prime Minister, Shrimati Sonia Gandhi and Chidambaram Ji visited Uttarakhand after that Himalayan tsunami and said
that there will be no limits for the rehabilitation of Uttarakand. But now the statistics show that though the Government
has announced a special package of Rs. 1,000 crores through NDREF, till date Chidambaram ji you have released only Rs.
250 crores . When are you going to release the remaining Rs. 750 crores?

Yesterday, Sushma ji also raised this point. For Border Roads Organisation you released Rs. 300 crores, in which, Rs.
270 crores have gone for old dues. If Rs. 270 crores has gone for the old dues then, where will be the amount left for
building roads, culvers, bridges for the devastated Uttarakhand?

Madam, in this august House, seven months back we also discussed about atrocities on women, especially what
happened in December, the mass rape of a brave heart in July. Then the hon. Finance Minister announced in his Budgetary
Speech that he is going to set up a Nirbhaya Fund to the women of India. Unfortunatley, Nirbhaya-one has happened,
Nirbhaya-two has happened and Nirbhaya-three has happened, everyday Nirbhayas are happening. But according to my
information there has been a tussle going on between the various Ministries — the Ministry of Finance, the Ministry of WCD
and the Ministry of Social Empowerment — as to who should handle this fund of Rs. 1,000 crores.

Madam, the Task Force headed by Shrimati Krishna Tirath, Minister of WCD, till date has not come out with any plan
on the scope of utilisation of these Nirbhaya funds. Is this the sympathy you have for the women of the country? Therefore,
I urge, Madam, through you that the hon. Finance Minister should tell this House as to who will be controlling this Nirbhaya
Fund and how it will be distributed.

Madam, I also welcome the allocation or Rs. 217 crores made for revival of HMT. But the Cabinet Committee on
Economic Affairs had actually approved a revival package of Rs. 183 crores which included Rs. 450 crores of cash infusion
and a non-cash assistance of Rs. Rs. 630 crores. So, Rs. 217 crores package is inadequate. You know that HMT is a
premier organisation which needs more assistance from the Union Government.

Madam, before I conclude, I am making a proposal from the large middle class. Out of the total humber of assesses
of the income tax, 98.3 per cent that is about 3, 38, 40,792 assesses are below the slab of Rs. 5 lakh and the tax collected
and the percentage of the total income tax collected from them is only 10 per cent.

Today, in these days of price rise, inflation, economic slowdown, joblessness and industrial slowdown, I urge upon the Finance
Minister to lower the income-tax rate from 10 per cent to five per cent. If 50 per cent of the income tax rate in this slab is
reduced, the outgo is only Rs.4,000 crore but at the same time, it is going to provide huge succour and support to more than
three and a half crores of households in the entire country.

Madam, before concluding I would like to say only one thing. We thought that India, with Shri Atal Bihari Vajpayee's
leadership and because of his good performance for six years, the same legacy would be carried forward and India's
economic story would blossom. But in the last nine years, the whole economy has been ruined, our foundations are in
shambles and we are in an irrecoverable situation. When various international agencies from Fitch to whatnot, Goldman
Sachs, everybody comments on Indian rupee, on our credibility, market sentiments and our investment portfolio, my heart
grieves. As a patriotic citizen, I want the Indian economy to be stable, robust and prosperous. Madam, that dream has
been ruined. That dream has been ruined because of two things — incompetence and corruption. There is no leadership;
there is no clarity; there is no conviction and concern.

Madam, we are celebrating the 150t birthday of Swami Vivekananda. Today is the Teachers' Day. Swami Vivekananda
said: "A bad teacher complains; a good teacher teaches; and a great teacher inspires." We can convert it like this. A bad
leader complains like Dr. Manmohan Singh complains, like Madam Sonia Gandhi complains, like Shri Chidambaram
complains; a good leader leads; and a great leader inspires like Shri Atal Bihari Vajpayee, who inspired the whole
generation.

Madam, if they are not capable of leading and if they are not capable of governing, the country's clarion call to the
Congress and the UPA is: "You govern or get out."



SHRI MADHU GOUD YASKHI (NIZAMABAD): Thank you, Madam Speaker;, for allowing me to speak on the Supplementary
Demands for Grants (General) for 2013-14.

Madam Speaker, it is very astonishing to hear the able colleague from the Opposition Benches. He conveniently forgotten,
during their governance, the false promises; India shining; the feel-good factor, which made them to feel very good in
keeping them in Opposition for the two consecutive terms, and I am sure that Shri Ananth Kumar, rather speaking on
economics, made a political speech keeping in mind of the upcoming four State Assembly elections which will ensure them
— wherever they are now in power now — send them back into Opposition.

Madam Speaker, during the UPA I and UPA 11, in spite of the global meltdown and in spite of the major economies falter; it
is the leadership of our hon. Prime Minister, Dr. Manmohan Singh ji, and very effective Finance Minister ...(Interruptions) 1
will come to that. I will remind you about your corruption and what you have done on it.

The world leaders are looking at our hon. Prime Minister for suggestions and to improve their own countries' economy. So,
it is the leadership of Dr. Manmohan Singhii; it is the leadership of my leader, the UPA Chairperson, Shrimati Sonia Gandhiji,
which resulted the highest GDP growth in India in spite of economic meltdown in the whole world.

In spite of sound economy that India has today, it has become a fashion for the Opposition parties today to spread rumours
and create panic among the people that everything is wrong or India is going back into the depression kind of an economy.

Madam Speaker, I would like to remind specially, the main Opposition party that we have a leadership. We do not take
orders from Nagpur. Now, they are confused whether to take orders from Nagpur or Ahmedabad! Their Rambo State's
economy is more of a myth than a reality.

Madam, they talk about corruption. But Shri Ananth Kumarji has forgotten as to what happened in the recently concluded
elections in Karnataka. They removed their Chief Minister because of corruption. Their Party President was in jail after
being convicted for corruption. But here, we have a leadership. What we promised, we are delivering it. In 2005, the UPA
Government gave the Right to Information Act, which brought transparency in the governance. In 2006, the UPA
Government gave the National Rural Employment Guarantee Act, which gave a right to the common man in this country
that every household will get an employment. It has resulted in controlling the hunger deaths and farmers' deaths in the
country.

Madam, I would like to remind the Opposition party, particularly, my distinguished colleague, who spoke eloquently on the
farmers' death. I was living in the US, practicing my law for 14 years. When I returned to the country, I found that during
the NDA rule and TDP rule in my State, over 3,000 farmers including the cotton farmers and other farmers committed
suicide in Andhra Pradesh alone. Across the country also, thousands of farmers had committed suicide.

Then, the BIP Minister said: fdpairer siiceiacen @2 32 3, 3oIdT Aloll B ofdl 33T

He said: 'Indigestion is causing the farmers to commit suicide'. Is it not a shame on the then NDA Government that rather
than coming to the rescue of the poor farmers, they ridiculed them, who had committed suicide because of hunger and
there was no help provided to them from the then NDA Government.

Today, he was talking about atrocities on women. Let me remind him that the highest humber of atrocities and rape cases
have happened in Madhya Pradesh and not in other States.

They are talking about corruption and scandals. oG  91et s18, 361Pb Sit G Ue, rol S , a6 3efl oft Ster 3 3| foper a3l @1
asfoier oI fopan? arorotie eftse sife smifSterr, 368 Sit o e &, where are the leaders from Karnataka, the Reddy brothers,
now?...(Interruptions) You have forgotten them.

oft forfdremia ga (sNgst): smud ¥sst wat 87...(Interruptions)

SHRI MADHU GOUD YASKHI : We can proudly say that there has been zero tolerance of corruption in the UPA-I and UPA-
I1. tftber a1 fopol fopanr? PIE B DRITRIGT A AMUDT 3FERAST G Sicl I JoT 3, STRRAS 91 DAYGI B DPRUI U6l IIREA DI Toel = 3
Polted 3 smuepTt @@ g3m? But today, you are giving a lecture on the corruption! Well, the people of this great country know
that it is the UPA Government, which gave them the Right to Information Act, which brought transparency into the system.
Our leadership never tolerated any corruption of whichever leader, whatever position they are. Even if they belong to our
own Party, our leadership never hesitated to put them behind the bars or taken action on such leadership unlike the leaders
of Opposition which is claiming to be taking action.

off forfdrpia g8 : fBaaraer @1 @R @2 38 87



off a1 sifs Al : RBarae 3 Al MU 3R 1Y, MU I i D&t J)... (et 3pft srudt citsHdm worwrsrer 3 3 b 3US? sEAGEIG A o A
SIPIYR 3 o) g2 Al b & offs? 3

The world's great economist has assured again and again this country through this august House that '& g =’ It is
ironical to see, Madam Speaker, that the leaders of Opposition oppose the FDI. Now, they are questioning why the
investments are not coming. It is the irresponsible behaviour of the Opposition Party which rather diminished the
enthusiasm among the investors coming to the country rather than any ineffective measures of our Government. Right from
stimulus package, it is the corrective measures taken resulted in strengthening of the Indian economy. It is not only in
India. The hon. Finance Minister is here. If that is a falter, why is the US adopting the same thing now? The US economy is
robust now because of the stimulus package announced by their Government. So, rather than the Opposition recognising
this, rather than being a responsible Opposition in praising what the Government has done, they resorted to rumour
mongering, spreading false rumours and creating a panic among the people. I can assure them that that will make them to
sit again in the Opposition in 2014 for which they dream. Their dream will never come true.

Madam Speaker; in the first Supplementary Demands there are about 14 grants. The other major landmark right, which the
UPA Government has given to the citizens of this country, is right to food, the Food Security Act. My leader, Shrimati Sonia

Ji, on 26t August in this august House, by bringing the Food Security Act, initiated to build a better India by ensuring that
every child grows up free from malnutrition, better prepared to develop to his or her fullest ability and to contribute to the
future prosperity of our country. With this Act, over 80 crores of our people have access to food, which will result in
stopping the hunger death in the country and making our children healthy and that will result in prosperous India.

Madam Speaker, in the Supplementary Demands, there is an initial grant of Rs.2 crore for Kedarnath Temple. We have
never seen in the history the devastation of the flash floods which took place. Kedarnath, undoubtedly, is the most sacred
place of Hindus. I am sure our Government and the hon. Finance Minister through this Rs.2 crore initial grant, which is
mentioned here, will definitely take corrective measures. But as the Prime Minister announced Rs.1000 crore, I am sure
money should not be a hindrance to develop the Kedarnath Temple. Whether Rs.2 core or Rs.20 crore or Rs.200 crore, I am
sure our Government will definitely take corrective measures to bring back the glory, the sacredness to the temple of
Kedarnath. Madam Speaker, in the Budget Estimates of 2013-14, Rs.5000 crore have been kept for planning and new
programmes, as the hon. Finance Minister has rightly mentioned, by creating a thousand crore of fund for Nirbhaya Fund
and for skill development to enhance the employment and productivity of youth. My young leader, Shri Rahul Gandhi has
mentioned many times that until the country's 300 million people become part of the growth engine of this country and as
long as we ignore those 300 million people, whatever the growth may be at 8 or 9 per cent, it means nothing.

Madam Speaker, the skill development is one of the most important tasks to make them employable. From my own district
of Nizamabad, the backward area of Telangana region, the youths go to Dubai and other countries to work for a meagre
amount of Rs.5000 or Rs.6000 per month. But, by allocating a thousand crore of rupees for skill development for these
youths in the localised areas, the Government has had a commendable job. I had an opportunity to have been in the Skill
Development Council with many of my colleagues. It is a very innovative programming for generating employment. Mr
Ramadurai from TCS, which is one of the biggest employment giver companies, has headed the National Skill Development
Programme. I am sure that with the allocation of thousand crore of rupees for skill development and training will result in
employment generation, particularly in the rural areas, and urban poor will also be benefited by enhancing their skills. I
hope that each youth will be able to improve his skill and get about Rs.10,000 as stipend.

Madam Speaker, in a country where 50 per cent of the population is of women, to allocate over thousand crore of rupees
for women banks is an innovative and challenging programme. I think already a few women banks have been started. In
Andhra Pradesh State, where women Self Help Groups are very effective and many of them are actively participating for the
development of women banks, I am sure and confident that these women banks will prove great help to the rural economy.

Madam, without taking too much of time, I would like to say that the wfte swolite sit wadt 3, adt @t 3| It is unlike the BIP,
which makes false promises as India Shining, etc. While supporting the Supplementary Grants, I urge upon the

Leader of the Opposition to speak about concrete measures rather than making a political speech, which boosts nothing.
The UPA Government, led by the hon. Prime Minister under the able leadership and guidance of Shrimati Sonia Gandhi, has
given rights to the underprivileged people of this nation. a@ ot 3 361 Sfider 32 B a@Ter Bt BIfSrer B 28 3

With these words, I thank you very much for allowing me to speak.



MADAM SPEAKER: Hon. Members, there shall be no lunch today.

oft 9iclog AR (wlonwl): ol areier Sft, smuot A slcToll P U A (Jrere), af 2013-14 ...(awmel) W2 dictol BT 3[R
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12.55 hrs. (Dr. M. Thambidurai in the Chair)

P aal it IARP! 3l Pw a8l A Db 3l S9T Bl srefIazen Dl ASIT Dol DI DU DI, AL B Tilol UL DT 3| G areT, sl
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PROF. SAUGATA ROY (DUM DUM): Sir, I rise to speak on the first batch of Supplementary Demands presented by the
Finance Minister. Before I proceed further, I want to read Rule 216 from the Rules of Procedure and Conduct of Business in
Lok Sabha. It says:

"The debate on the supplementary grants shall be confined to the items constituting the same and no

discussion may be raised on the original grants nor policy underlying them save in so far as it may be
necessary to explain or illustrate the particular items under discussion."

From Ananth Kumarji onwards, I have heard several speeches. Nobody has referred to the supplementary grants on which
permission of the House is sought.

MR. CHAIRMAN : That is already over. You could have raised it when he was speaking. There is no point in raising it now.



PROF. SAUGATA ROY : Sir, I did not want to disturb anybody. Sir, I just want to point out that ...* following the rules nor
are we following the rules.

MR. CHAIRMAN: You do not cast aspersion on the Chair. Chair knows how to run the House.

PROF. SAUGATA ROY: Sir, ...x Sir, you had been the Deputy-Speaker and you know that. The Chair could say that you keep
to the supplementary demands.

MR. CHAIRMAN: You do not cast aspersion on the Chair. The Chair knows how to run the House. You could have raised it
when the Member was speaking.

PROF. SAUGATA ROY : Sir, why should I disturb a Member.
MR. CHAIRMAN: There is no point in raising it now. You proceed now.

PROF. SAUGATA ROY : Sir, since the Chair has shown leniency in the matter of applying the rule, I shall take advantage of
the same and submit my points.

My first point is with regard to West Bengal. The present Government in West Bengal, which came to power in 2011,
inherited a total outstanding debt of Rs. 2,03,000 crore left by the previous Government. The previous Government had
brought in the Fiscal Responsibility and Budget Management Act very late. The Central Government and the State
Government borrow and borrow and borrow. Now, the new Government is bearing the burden of Rs. 2,03,000 crore of debt,
for which it has to pay almost Rs. 20,000 crore in interest and principal. All of us from the TMC has been raising the
demand to give us the moratorium on interest payment for three years. We made this demand to the previous Minister of
Finance and we are making this demand again to the present Minister of Finance. For political reasons you tweak the law
or the norms to give Bihar a special grant. We have no quarrel with that. So, tweak the law or the norms again to give
West Bengal this moratorium, which we have been seeking for a long time. So, this is my first point, that is giving economic
justice to West Bengal. The Minister of Finance is not here. But I am sure he would be listening to this debate somewhere.
So, I hope he would respond to my demand.

The second point that I want to make is that this is not a very big Supplementary Demand. The total Demand is only to the
tune of Rs. 7,497 crore. The actual outgo to the exchequer is only Rs. 127 crore. The rest will be matched by savings of
Ministries and Departments or by enhanced receipts recovery. So, actually the Supplementary Demand is only for an outgo
of Rs. 127 crore. This is not a very big amount. So, nobody can object. After all, the Government has to run.

The main thing to notice is that the Minister of Finance has taken maximum amount of this money for his own Ministry.
That is to fulfil the promises he made in the Budget. He should have kept the provisions in the Budget. He did not. So, he is
now seeking for Supplementary Demand.

For setting up Nirbhaya Fund and for National Skill Development Corporation, he is asking for Rs. 2,000 crore; and for
payment to the IMF, for provision of loans to the IMF, he is asking for Rs. 1,830 crore. We will soon have to go to the IMF
for loans. We are giving the IMF this Rs. 1,830 crore from our Supplementary Demand!

Secondly, he is spending Rs. 100 crore for equity in micro finance institutions, for setting up a Credit Guarantee Fund Rs.
500 crore, and for establishing a women's bank Rs. 1,100 crore. The Minister of Finance did not make provisions in the
Budget for the schemes that he had announced. So, now he is coming and asking for Budgetary support. But he has a right
to do that because he has saved most of this money.

Having said that this is a minor Supplementary Demand, let me say a few points on the economy. The Minister of Finance,
along with the Supplementary Demand, presented a Medium Term Expenditure Framework Statement, to be laid before the
Parliament as required under the FRBM Act. There, he has mentioned that the Budget 2013-14 was made on the
assumption that there will be GDP growth in the range of 6.1 to 6.7 per cent. Now, what is the position? It is being
estimated that this year the growth will be as low as 4.2 per cent. So, the basic premise of the Minister of Finance in his
Budget, as shown in his own Report, is broken. There is no growth as expected. This means that there will be less
employment, there will be less development, etc. We have mentioned several times in the House, and Sir, even you have
raised that the economic situation is very serious. Every day, I look at the news to know as to what is the situation today. I
just read that the Sensex is up by 488 points; the rupee gains 138 paise to Rs.65.69 against the dollar in the early trade.
There has been improvement. Why? It is so because yesterday a new Reserve Bank Governor has been appointed. He has
said that he would give emphasis on reviving growth rather than controlling inflation. He has said that henceforth the
Reserve Bank's permission would not be needed to open new branches. He has said that he would try to improve the
rupee. Now, our new RBI Governor is a favourite with the Americans. He was a Professor in the Chicago University's School



of Business.

Now, there are two things that I want to mention. Our new RBI Governor was a distinguished Professor, a very
distinguished academic. But this same Chicago University has the reputation of advising the American Government wrongly
which led to the 2008 crisis in America....(Interruptions)

SHRI BHARTRUHARI MAHTAB (CUTTACK): It is not Dr. Raghuram Rajan.

PROF. SAUGATA ROY : Yes, Dr. Raghuram Rajan. He was a distinguished Professor. He was one of those who advised the
American Government which led to the crisis in 2008. This is a matter of record. Again I want to mention one thing.

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL REDDY): Sir, I
wish to elucidate the hon. Member. He is a very senior Member. He will be making comments on the personality and
background of the RBI Governor. To put the record straight, Dr. Raghuram Rajan was one of those few economists in the
world who had slightly anticipated the crisis which happened through the bankruptcy of Lehman Brothers. Therefore, I think
such a senior Member as you should refrain from making adverse comments.

PROF. SAUGATA ROY : Sir, I have great respect for Shri Jaipal Reddy. I had worked under him in the Ministry. He keeps
news of what happens. But I am again referring to a fact. I did not refer to the new RBI Governor by name. I said that he
was a distinguished Professor at the School of Business in the Chicago University. The same Chicago University Group
advised the American Government and that led to the crisis in America in 2008. I did not say Dr. Raghuram Rajan advised.
I am within my right to say that.

Sir, again, let us see what else news is there.

MR. CHAIRMAN: Not about news but you tell what are your views.
...(Interruptions)

MR. CHAIRMAN: Prof. Saugata Roy, please continue.

PROF. SAUGATA ROY : I am coming to the point. Yesterday, the RBI Governor has announced measures to strengthen
monetary policies and to open new bank branches. I am again saying that the economy is in a shambles. The economy is in
a mess. The promised fiscal deficit of 4.8 per cent will not be kept and the promised Current Account Deficit of 4.9 per cent
will not be kept. The rupee is in a free fall. People are predicting it.

MR. CHAIRMAN: Please conclude.

PROF. SAUGATA ROY : Sir, let me speak a little more. I seek your indulgence. I have not completed my speech. Due to the
free fall, the rupee is expected to reach Rs.72 per dollar in a few days. Where will the people go?

Now, I would just mention a few points and then wind up. Please give me two more minutes. The Government is sending
confusing signals on the economy. On the one hand, they are saying: "We have opened up all sectors to FDI. FDI inflow will
reduce the Current Account Deficit." They are further saying this. Shri Chidambaram said in this House on that day: "We
are removing all controls." The answer to present economic mess is not less reforms but more reforms. Yesterday, he has
passed a Bill for pension reforms. Tomorrow, he is slated to pass a Bill on SEBI reforms. So, on the one hand, you are
showing that you want total freedom for corporate, for foreign corporates to come into India. Now, what are the corporates
saying about the Government? Just the reverse - the same Government speaking in two voices. You must listen to this. It is
very interesting. They want to attract the corporates but corporates, including Shri Ratan Tata, including Shri Rahul Bajaj
are saying that Food Subsidy Bill would add to the fiscal deficit. Which line are you following? On the one hand, you are
giving all licenses to corporates and bringing in FDI.

After the Food Security Bill, we are very interested in knowing about what ratings we receive in America. What have Moody
said? Moodi in the financial rating companies has given a statement saying that this Food Security Bill will add to the fiscal
deficit. So, what are you trying to achieve? More growth, less inflation or election-oriented, subsidy-oriented projects. That
is not happening. Growth has become stunted.

As early as August 30, 2013, Food Bill will worsen economic woes, says Moody. Measures will raise Government's spending
on food subsidies to 1.2 per cent of GDP per year from the estimated 0.8 per cent currently. To which side the Government
is moving? What do they want to achieve? What does CII President say? He said, such a large outlay at this point of time
would definitely have a negative impact on the fiscal deficit. So, the whole corporate India is against your step and you are
trying to make them happy. What do you mean by "happy", Sir?

Last year, how did Mr. Chidambaram contain the fiscal deficit? He cut Plan expenditure by Rs.93,000 crore. You will agree



that in a developing country, in a poor country, basically to develop the economy, you will have to increase Plan
expenditure, which will mean more roads, more schools, more colleges, more infrastructural projects. But we are cutting
Plan expenditure and saying that our fiscal deficit should be controlled. As a result, the whole country is in a genuine crisis.
I do not know when this crisis will blow over but I may say that I am receiving only confusing signals from the Government.
Why prices rise? Onion price goes through the roof. Gas price is raised. Diesel price is raised. The price of cooking gas will
be raised by Rs.50. the price of aviation turbine fuel will be raised. What are we aiming at? The Government must state
clearly.

Mr. Chidambaram has not fulfilled the promises and the economy is at its lowest pace. In four years, in the first quarter of
this year, it was at 4.4 per cent. This is the situation, Sir. Country is in an economic mess and it has not come out of it. This
Supplementary Budget is a chicken feed — Rs.14 lakh crore is your expenditure — and it is only for Rs.7,400 crore. But it will
have no impact on the economy of the poor.

SHRI P. KARUNAKARAN (KASARGOD): Mr. Chairman, Sir, I thank you for giving me this opportunity to participate in the
discussion on the Appropriation Bill relating to the Supplementary Demands for Grants for the year 2013-14, presented in
this House by the hon. Finance Minister Shri P. Chidambaram.

Sir, being an Appropriation Bill, there is no other alternative but to give consent to the Bill because the Government has
already made the expenditure and so the Parliament has to give sanction as a procedure. The Finance Minister seeks the
permission of this House for the ratification of the expenditure in various departments. At the same time, it is really good to
see that every expenditure and income is accounted for by the Parliament. This is really very good as far as our system is
concerned. But this is also an occasion provided to Members of Parliament to assess the functioning of the Government
which is really related to the policy measures and their implementation.

The House has recently discussed the very serious economic situation prevailing in the country. In fact, the Prime Minister
himself has admitted that the situation is serious and he said that we can overcome the situation. I do not like to disagree
with the Prime Minister. But at the same time, what measures the Government would take to overcome the situation is the
most important thing.

Sir, Indian economy is witnessing a mix of iliness, that is, slow down of economic growth, widening of the current account
deficit, depreciation of currency, high inflation, growing fiscal deficit, lack of employment opportunities etc. After 2008, this
is the first time that the growth rate has declined to 4.4 per cent. In 2012-13, it was 5.4 per cent. This slow down is due to
the poor performance of various sectors. Out of 8 sectors, 7 sectors withessed contraction in growth or lower rate of
expansion. Out of these 8 sectors, only the community and social service sector has shown a significant growth. Insurance
and business services showed lower growth rate compared to last year. Construction and mining have shown a very severe
decline compared to last year. In the field of electricity, gas and water supply, the growth rate is lower at 3.7 per cent

compared to 6.2 per cent last year. Even the service sector is showing a fast declining trend. All these factors have
contributed the lower growth rate that our country has witnessed since 2008. How can the Government overcome this
situation?

Since 1991, India has been promoting and strengthening neo-liberal economic policy for better growth rate and to reduce
the current account deficit in our country. In 1991, the current account deficit was 2.5 per cent of GDP, but now it has risen
to 4.8 per cent. Then, what is the benefit of this neo-liberal policy that the Government has been following? The
Government has now opened our economy to foreign direct investment, foreign institutional investment and removed all
caps. Now, a new legislation has come before this House through which the Government wants to invite more foreign
investment.

Sir, taking into account all human indices, our position is not at all satisfactory compared to other South Asian countries.
With regard to malnutrition and underweight children, our position is the least among these countries. In the fields of
education and health, we are far below to many of the South Asian countries.

13.59 hrs (Mr. Deputy-Speaker in the Chair)

Sir, a democratic Government should give welfare to the people of the country, especially to the poorer sections. According
to the UN Report, 53 per cent of the assets of our country is controlled by 10 per cent of the super rich and 10 per cent of
the poor people have only 0.2 per cent of the assets of our country. It is very clear that the contribution and outcome of the
neo-liberal economic policy is pro-rich and for the super rich section of our society. Another report states that in 2004, the
number of billionaires in our country was 9 and in 2012-13, it has risen to 62. But at the same time, 73 per cent of the
people of our country still live on a meagre amount of Rs. 20 per day. An hon. Member from the Treasury Benches

said that India is shining. But I would like to say that the shining is there only in the corporate sector, not among the poor



people.

It is shocking to see that according to the Planning Commission, earlier a person who gets Rs. 26 in rural area and Rs. 32 in
urban area was considered in the APL category, now, they have raised the limit to Rs. 45 in the rural area and Rs. 55 in the
urban area. Can we get an ordinary meal with this meagre income?

14.00 hrs.
How can they say that? How can the Planning Commission make such an assessment?

The purchasing power of the people is declining. On major reason is lack of adequate jobs. The Government promotes FDI,
foreign institutional capital and all other foreign investment, but whether we could create jobs by these new investments.
We can see that from the figures. The Economic Times says: "Steel industries downsized by ten per cent, telecom and
shipping declined by 17 per cent, paper sector declined by 23 per cent, corporate management anticipate a loss of one
crore jobs; it is because the new investments by FDI or of FIIs stick on the profits and not to provide jobs to our people or
to remove the miseries of our people. Sir, the job loss has become one alarming feature of our country.

The House has witnessed strong protests with regard to the ever seen price in all items. The prices of food items have
gone up, price of onion has reached Rs.8 in Delhi, price of carrot is Rs.30 and all vegetable items come at Rs. 80. The
prices of all essential commodities have gone up. It is because they have taken the decision to raise the prices of petrol
and diesel.

Sir, the Government says that price rise is really an international phenomenon; it is not only our issue. Sir, if you see, the
price of petrol in Pakistan is 26, in Bangladesh is 22, Cuba is 19, Italy is 14, Nepal is 34, Myanmar is 30, Afghanistan is 36,
Sri Lanka is 34 and in India it is Rs.32. How does it come to this? The basic cost of petrol per litre comes to only about
Rs.16.5; the Central Tax is Rs. 11.80; Excise Duty is Rs.9.75, VAT is four per cent; Sales Tax is eight per cent and the
balance is Rs.32. How this balance comes is not explained. So, the decision taken by the Government is the main reason for
the price rise.

The real wages of the people are coming down. Their purchasing capacity is decreasing and the domestic market is
declining drastically. In such a situation what should the Government do? I would like to quote Shri Shanmukham Chettiyar,
the first Finance Minister of India. In his Speech in 1947-48, he said: "When a depression is on the Government, it should
launch bold schemes of public expenditure. The Government has to go for increasing public investment." But here, our
Prime Minister as well as the Finance Minister go for FDI and foreign investment and not for public investment. The policies
and tactics that they have taken to overcome such crises would lead to another crisis.

The Government says that we have no sufficient resources for public investment. We had discussed that tax forgone in the
last Budget. The tax forgone in the last Budget was Rs.5,76,000 crore; it was more than the deficit that focussed on the
Budget in 2013-14. The revenue forgone was Rs. 5,29,432 crore. It was also higher than the fiscal deficit. It is surprising to
note that it comes to about 60 per cent of our GDP. As per the calculation made by a known journalist, Sainath, since 2005-
06, taxes and duties for the corporate world and also to the rich sections come at the rate of Rs.70 lakh a minute on
average.

Sir, when the Government spends such a huge amount for the corporates and when they say that there is no money for
public investment, then this is another sad face of our economy.

MR. DEPUTY-SPEAKER: Please conclude.
SHRI P. KARUNAKARAN : Sir, I am concluding.

Si, when we depend upon various types of foreign capital, there is no doubt that they are not interested in our
development or in the elimination of poverty in this country, but what they need is really to get more and more profit. The
character of international capital, especially, the trans-national capital, does not stick on any country. It will go from one
country to another country. It will fly from one country to another country where they may get more profit. That is the
nature of the international capital. But this Government is sticking and listening only for this international capital that would
really lead to more difficulties. The value of the rupee has fallen to such an extent that was ever seen it in our country. Now
the value has come to about 66 rupees a dollar.

Sir, I would like to conclude. Here the Government says that it is not only the duty of the Government, it is also the duty of
the Opposition also to strengthen the basic structure of the economy. I fully agree but we can really assess what the
Government has done, what the Opposition has done. I think, in the history of the Parliament in India, no time has come
when there is such a huge bundle of corruption charges against the Government. Is it the contribution of the Opposition?
You see the 2G Spectrum scam. It was followed by Commonwealth Games scam; it was followed by the Adarsh Flat scam;



it was followed by the helicopter scam; it was followed again by Railway and coal scams. You see the declining of your
status. It is not due to the straight goal from the Opposition but the self-goals that you have received from your own party.
How many self-goals you are receiving?...(Interruptions)

MR. DEPUTY-SPEAKER: Please conclude.
SHRI P. KARUNAKARAN : Yes, Sir, I am concluding.
MR. DEPUTY-SPEAKER: You are not concluding; you are going on.

SHRI P. KARUNAKARAN : Sir, I would like to quote the famous phrase of the Great William Shakespeare. He said: "To be or
not to be is the question, to be served with cakes and not to be served with kicks." Unfortunately you are in the line of the
not to be. You are not ready giving the cakes but taking the kicks. So, if you are not ready to change the policy, a greater
and a stronger kick is waiting for you. So, it is better for you to change the policy.

With these words, I conclude.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Deputy-Speaker, Sir, I stand here to participate in the discussion on the
Supplementary Demands for Grants (General) for 2013-14. This supplementary Demands for Grants is for an extra
expenditure of Rs. 7500 crore which has been moved by the Finance Minister. This includes Rs. 1000 crore for a women's
bank and as much for a Nirbhaya Fund for safety of women.

The Finance Minister is saying that the additional cash outgo would be only Rs. 127 crore over the Budget estimates on a
net basis, as most of these new demands would be met from equal 'savings' on other heads. But is it really savings? As
much as Rs. 830 crore has been sought for India's contribution to the International Monetary Fund. Also, Rs. 500 crore
would be provided to SIDBI to set up a credit guarantee fund. Another Rs. 100 crore has been proposed for India Micro
Finance Equity Fund of SIDBI to provide equity and quasi-equity to micro finance institutions. The National Skill
Development Corporation is to get Rs. 1000 crore for extending training to youth. This is one of the best things which are
there in this Supplementary Budget. But, let us come to the basics.

Before I start deliberations on this issue, what I would like to understand from the Government is this. If the Finance
Minister can throw some light on this issue because yesterday Dr. Raghuram Rajan has taken over the charge of
Governorship of Reserve Bank of India. He was heading a Committee along with Parthasarthi Shome and some others to
determine, to define poverty and backwardness. That was a commitment from the Finance Minister in his Budget speech
where he had said, we are going to revisit these two issues. I was given to understand that already that report from that
Committee has been submitted to the Finance Ministry or the Finance Minister. Why not the Government come out with
what is there in that report so that all of us can understand? Or; is it still under consideration? It is because, a report of
such high nature, of such a high body, which has come before the Finance Ministry, should also be placed on the public
domain so that others also can put some views on that issue.

Coming to the basics of the financial position and our economic situation in the country, I would say the Indian
economy grew at its slowest pace in four years at 4.4 per cent in the first quarter that is April and June of the current fiscal
compare to 4.8 per cent during the preceding quarter that is January and March which has belied hopes of economy being
bottomed out. Seen from another yardstick of gross domestic product of market prices, India actually grew at 2.4 per cent
slower than the revised growth rate for the US economy which is at 2.5 per cent in April, June period.

Mr. Deputy Speaker, Sir, while agriculture grew at 2.7 per cent in the first quarter, mining and manufacturing contracted at
2.8 and 1.2 per cent respectively. Yet, the Prime Minister hopes that the country would grow at 5.5 per cent in this fiscal
and relying on will power, I think, Jaipal ji can give some inputs in that that he is relying on will power, to pull back the
economy to 8 per cent growth rate.

The Finance Minister has set out 10 commandments to stem the decline but it is a case of too little, too late. But the
wounds on the economy are not superficial. Reports that the Government has cleared investment worth more than Rs.
1,80,000 crore, have not impressed the industry. What is the roadmap you have to contain the current account deficit? The
Planning Commission's Deputy Chairman says, 'a cut in Plan expenditure to restrict its fiscal deficit to 4.8 per cent of the
GDP'. The Government needs to keep its expenditure under check to limit its fiscal deficit. There is no doubt about it. Unlike
last year the scope for a cut in Plan expenditure is limited because the allocation has been increased by only 11.7 per cent
over the last year's Budget estimate. So, where do you have that leverage and that flexibility where you can bring down or
you can cut down your expenses? Are you going to issue instructions for a 10 per cent cut in non-Plan expenditure and a



ban on direct recruitment or ban on creation of new Government posts this year?

All you can do is not fill some existing vacancies and cut administrative costs. Because of the depreciation of rupee
against dollar, it is sure to increase the fuel subsidy as well as fertilizer subsidy. This additional outgo will have to be met
from savings under other heads. Petroleum Minister has come out with some innovative ideas. Many have commented on it.
Why do you not cut your fuel expenses? That will set an example for respective States Government also. If you fix the
target that this should be the cut in fuel expenses, that will go a long way.

This first supplementary demand is not having anything for these sectors but the second to be tabled in the Winter Session
of Parliament, if it comes under this Government's leadership, would be forced to provide for additional requirements. One
is reminded that a cut of Rs. 92, 000 crore in Plan expenditure last year had helped the Government to limit fiscal deficit.
Last year the Government had implemented austerity measures. There was 10 per cent cut in non-Plan expenditure. Earlier
in 2008-09, austerity measures were taken. There is a need to do it now. But a major step is required if thrust is on
investment enhancing as against vote enhancing legislation.

I would like to draw your attention towards another issue. During the last ten years, the Direct Tax collection has risen
seven times. It was Rs. 83,000 crores in fiscal year 2003 and has risen to Rs. 5.6 lakh crores in fiscal year 2012-13. But do
not go by these figures only. What is important today is that while overall tax collections have been stagnant at 10.3 per
cent of GDP in fiscal year 2013, the tax to GDP ratio is smaller to that of fiscal year 2010.

The taxman's aggression has increased. Search and seizures have increased but they have yielded little result.
Therefore, Tax Administration Reforms Commission is trying to minimize the taxman's aggression and there is a need to
hike his ability to collect taxes. There should be less searches and scrutiny, and more IT-generated queries.

The tax data shows that while just 14.6 lakh persons declared an income of more than Rs.10 lakh, 52.5 lakh persons
invested more than Rs.2 lakh in mutual funds, and after the notices were sent, as a result of this, the response was very
good. You do not have to intrude into their premises. You do not have to make searches and seizures. This information
itself will help you to collect more revenue, more taxes. We need a more responsive system. Today, tax litigation is rising.
This should not happen. Make the Department less intrusive and more effective.

Many a time it is being said that investors are losing faith in Indian stocks. Is it because of a falling rupee only? I would say
that there is a rising debt level at some of India's biggest companies. The banks which lent big loans need to worry. Why
does not the Government probe into the rising volume of loan defaulters and look into the possible culpability of senior
officials of mainly public sector banks?

NPAs of public sector banks have risen by 95 per cent between 2010 and 2012, and the bulk of NPAs are from the top 30
defaulters for most public sector banks. If you allow me to say, Sir, according to a Report of Credit Suisse, it says: "the
Adanis, Vedanta, GMR, GVK and even Jaypee among others together account around 13 per cent of all banking system
loans. On the other side, a World Bank Report says that 87 per cent of marginal and 70 per cent of the small farmers are
not getting any loan. Whom are the banks serving?

It is time now to take tough decisions and encourage firm to invest. Every fall is an opportunity to rise. The rupee
depreciation could trigger some kind of a revival in domestic manufacturing sector, in goods which can be exported. The
domestic value chain could now take off but this has one caveat — the leadership has to cuddle the businessmen to invest.
This Government is led by a Party which has made doles the centrepiece of its politics and now do not have the guts to
take tough decisions. It is a test of real leadership.

Sir, it is being quoted outside, Sir, "Manmohan for classes and Sonia for masses". This will not work. Subsidy is an
attraction no doubt but in the absence of credible promise of a better future, why would anyone be lured? The Government
is looking tired for the last six months or so. It is better it retires.

Sir, I would like to draw the attention of this House and like to get an answer from the Government. Recently we entered
into a bilateral trade agreement with European Union relating to a number of other issues.

The European Union is insisting that India should allow the free trade of beverages and also milk products. There is 60 per
cent duty on imported milk products. If we allow this, then the milk products will flood our market. India is, today, the
largest milk producing country in the world. Once the Government allows it, our rural economy will get collapsed and
shattered. This is only one example.

We have entered Bilateral Trade Agreement with more than 34 countries. Our import is increasing. But our export is not
going up. How can we sustain our economy?



It seems that this Government has forgone long-term fixes in favour of populist palliatives.
MR. DEPUTY-SPEAKER: Please conclude, now.
SHRI BHARTRUHARI MAHTAB : Sir, within two minutes, I am concluding.

Most of the radical solutions the UPA has advocated, ranging from the Employment Guarantee Programme to farm loan
waivers, were aimed at providing temporary relief rather than addressing structural problems of the Indian agriculture.
Public investment in agriculture accounts for only one-fifth of public spending today with subsidies accounting for the rest.

This Government inherited stable finances and benefited from a global boom. But it failed to develop substantial rural
strategy over the past decade.

Lastly, Sir, I would like to draw the attention of this House towards a CAG Report on Mahatma Gandhi National Rural
Employment Guarantee Act (MNREGA). The CAG has questioned whether the entire amount booked for the job scheme
should be classified as "grant for creation of capital assets" when a large number of works did not result in capital
formation or minor improvement in the existing assets. Then, how are you putting this in "grants for creation of capital
assets"? We need an answer from the Government. Empty words will not yield result.

With these few words, I conclude.
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DR. M. THAMBIDURAI (KARUR): Thank you, Mr. Deputy Speaker, Sir. I rise to speak on the Supplementary Demands for

Grants presented by the hon. Minister of Finance. With this grant, the hon. Finance Minister has sought from the Parliament
for the sanction of an amount of approximately Rs.7499 crore in respect of some Departments or Ministries of the
Government of India like Agriculture, Finance, HRD, Mines, Road Transport and Highways, Science & Technology and
Textiles.

Sir, when we are discussing about this allocation, which has been sought for these sectors, we have to think over at the
real economic situation prevailing in our country. First of all, there is 20 per cent fall in the value of Rupee since May 2013.
Within a short period of two-three months, there has been a fall of 20 per cent in the Rupee value. Added to this, inflation
also is very high. Within this period, if you take July itself, nearly 9.6 per cent of India's retail inflation has gone up.
Regarding the growth rate, there has been 4.4 per cent real GDP growth in India during April-June 2013.

Today a new RBI Governor has taken over the position. Even he is going to face problems with the present governance.
There are four pillars of our economy — agriculture, industry, human resource development and good administration. These
are four essential things for the good economy of a country. But, we failed in all these four sectors. If you take agriculture
sector, whatever allocation the Government of India is making is not sufficient. Farmers are suffering. We are not getting
sufficient rains and even if rains come in plenty, floods affect the farmers. Therefore, when farmers are facing the problem,
the Government should come forward to their rescue. But, the Government is not taking it seriously.

If you take the industrial sector, as has been mentioned many times in the House, this Government is concentrating on
corporates by giving them more importance. When we were discussing the issue of depreciation in the value of rupee, the
Finance Minister assured the House and said that he was going to take ten steps to take control of the economy and create
confidence so as to develop the economy and attract investors. At that time he also said that nearly Rs.1.83 lakh crore of
investment was allowed in industrial sector. 27 industries got this benefit. That means, the corporate group which is more
capital intensive are coming up. These industries do not worry about the development of our country. They are fighting to
become more and more rich in the world. The companies which start at a very low level suddenly become very rich in the
world. They become international companies.

For example, in Tamil Nadu we are suffering a lot with the Sterelite Company which is creating a lot of pollution in the area
Tuticorin affecting the people there. The Tamil Nadu Government has taken steps to stop the industry's production because
it affects the people of the area. The Chief Minister has taken a strong step in this regard. But, somehow the Sterelite
Company found out some loopholes in the law and managed to get the permission to start production. The Sterelite
Company is controlled by the Vedanta Group. How did the Vedanta Group become rich? You can see how they benefit by
getting support of the Government.

At the time of the presentation of the Budget, the Government fixes certain taxes. Our hon. Prime Minister said that since
the export of iron ore is going down, the revenue also is going down. When you want to preserve the natural resources of
the country, the Finance Minister comes and put some taxes to see that ore cannot be exported. Afterwards, the Minister
has said that since many representations are coming and MPs are also coming to him, he wants to withdraw certain taxes.
It may be true. These companies take advantage of this kind of steps taken by the Government. When the taxes are heavy,
companies like the Vedanta Group get delinked. The Vedanta Group got the SESAGOA company from Japan's Mitusi. At that
time they got the permission and took over certain companies. When the taxes were reduced, they minted money and
became an international company. If you take for example any of these leading companies, they are exploiting the situation
in our country to become rich and richer. That is their aim.

They are not developing our country. If the Government pays more attention to the rural industries and agro-based



industries, then only there will be real development. What are the steps that the UPA Government has taken to develop
agro-based industries and to give more importance to agriculture sector? They have not done anything on that count.

The same is the case with small scale and medium industries. They should also be encouraged. They have to develop small
scale industries. Then only there will be employment generation. If we go on exporting our minerals to other countries, our
rich natural resources will be taken away. Take the example of what China is doing. They are competing at international
level and exploiting India also. Even though they have rich mineral resources including iron-ore, they took lot of iron-ore
from India. They are producing goods and sending them to our market. Not only iron-ore, the same is the case with steel
also. Even if you take ordinary furniture items manufactured by carpenters, they are made in China and available here. You
go to any restaurant and see any item, you will find that it is manufactured in China. All the furniture items, including the
beds in the hotels, and furniture items in offices are the ones manufactured in China. Even in the households, there are
such items which are imported from China. In such circumstances, what about our local industry? Our industry is getting
affected. What steps is the Government taking in this regard?

The Government goes on telling that only because of the import of gold, our balance of payment position is deteriorating. I
am telling that the Government has failed to improve our industries. They have not given confidence to and encouraged our
Indian industries, like agro-based industries, micro industries, small scale industries and medium industries. They have not
given them any incentive. If they develop these industries only, our economy will definitely grow. Otherwise, China and
other countries will exploit us and our balance of payment position will go further down by way of importing from these
countires. Therefore, I am telling that we have to preserve our natural resources. We are having coal and iron-ore. The God
has given so much of mineral wealth to India. Therefore, we have to concentrate on it and produce value-added products
and not on exporting raw material outside the nation. If we do that, then only our economy will grow. Otherwise, the
balance of payment position will deteriorate.

In order to improve the balance of payment position, they are saying that they want to bring in FDI. In which sectors do
they want to bring in FDI? Once you bring FDI, whatever they earn, they will take it away to other countries. As a result,
the balance of payment position will deteriorate. Therefore, if FDI is invited in any infrastructure development project, it is
all right, but if they are going to invite it in retail trade, our merchants and traders would definitely be affected. Therefore,
the policy of the Government to attract FDI in retail sector will have an adverse affect. In this regard, our hon. Chief
Minister of Tamil Nadu has also expressed her concerns many times. Therefore, our Chief Minister of Tamil Nadu took the
decision that she would not allow FDI in retail sector because it is going to definitely affect our economy.

Then, we have to give more importance to the development of rural areas. In this regard, we have to give importance to
impart education so as to develop human resource. The human resource development is very important.

MR. DEPUTY-SPEAKER: Please conclude.

DR. M. THAMBIDURAI : Without developing that, we cannot develop our country. The allocation they are giving for the
HRD Ministry, is not sufficient. For example, in Tamil Nadu, our hon. Chief Minister of Tamil Nadu has allocated Rs. 14,000
crore for education.

MR. DEPUTY-SPEAKER: Please conclude. You have already taken ten minutes.
DR. M. THAMBIDURAL : Sir, please give me some time.

The Central Government has announced so many flagship schemes. So, you have to give more powers to the State
Governments. The State Governments are really implementing many programmes. You have to see that they have to raise
the funds. We are in a federal set-up and unless you give importance to the State Governments in playing their role in the
economic development of the country, the Centre cannot develop the economy of the nation. Therefore, it is very important
that you follow the federal structure of the country and see that you give more power to the State Governments. If you take
Tamil Nadu, for example, the hon. Chief Minister not only allocated Rs. 14,000 crore for the educational institutions, but
also she is giving free laptops, computers to the students. Giving such technological gadgets to the students of this
generation is very, very important. For rural areas, she is giving free financial help to the people for purchasing cattle/cows
and goats. When they purchase such things, the rural economy will develop. Therefore, we have to concentrate on the rural
economy. That is the fundamental thing she is doing.

Coming to old age pension, we are talking about the safety and security of old people, which is more important. For that
purpose, a sum of Rs. 1,000 per month is being given to the common eligible man, the poor man, for their survival. She is
doing that. The Centre must initiate that kind of a programme.

Coming to agriculture, for the affected persons, the Central Government is giving Rs. 5,000 or Rs. 7,000 hect. per acre as
compensation. But the Tamil Nadu Chief Minister has given Rs. 15,000 per acre, when drought conditions prevailed. That
kind of incentive must be given.



In a similar way, the Central Government must come forward to see that money is given to the rural areas for their
development because only then we can see the real development in the rural areas. Also, we have to give good education
to the people because it is a real wealth that we can give to them. This is the way you have to develop the whole thing.

Our Chief Minister of Tamil Nadu has written letters to the Prime Minister asking for a special package for the
development of our State. Sir, you belong to Jharkhand and Bihar. The Centre has given special status to Bihar. Why can
they not give the same status to Tamil Nadu? The Finance Minister hails from Tamil Nadu. He knows the economic
situation there. He also represented the regional parties many times. He also became the Finance Minister when he was
representing a regional party, that is, TMC. So, he must acknowledge those regional aspirations and see that more money
is allocated to Tamil Nadu. He must give special package to Tamil Nadu for development and that is our demand....( =aenar)
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SHRI PRABODH PANDA (MIDNAPORE): Mr. Deputy-Speaker, Sir, this is the Supplementary Demands for Grants. This is not

a full Budget. There is no scope for total discussion about the economic scenario of our country. Moreover, this subject has
been discussed in this august House when our leader Shri Gurudas Dasgupta initiated the discussion. Several colleagues
and several hon. Members of different parties expressed their views. Even then, today the same things are being repeated.
So, I will put my views in a different way. I would just request you, hon. Deputy-Speaker, Sir, to allow me sufficient time so

that I can complete my views and cover all the points

MR. DEPUTY-SPEAKER: You have only seven minutes.

SHRI PRABODH PANDA: Just to begin, I would quote hon. Finance Minister's last Budget speech. Hon. Finance Minister can
recall what he said in the last part of his Budget and I quote:

"What we will become depends on us and on the choices that we make. Swami Vivekananda, whose 150th
birth anniversary we celebrate this year, told the people: "All the strength and succour you want is within
yourself. Therefore, make your own future."

15.00 hrs.

While saying this on the one hand, the hon. Finance Minister is finding the future in FDI, finding the future in disinvestment,
finding the future in multinational corporations like Monsanto, WallMart, etc. What is the use of quoting Swami Vivekananda
when these are tricks? As far as Swami Vivekananda is concerned, tricks do not produce any good result. I think it should at least
be followed by the hon. Finance Minister.

15.01 hrs (Shri Satpal Maharaj in the Chair)



Sir, I do not understand why loud criticism has been made from the main opposition benches. I have listened attentively the
speech of Shri Ananth Kumar. Why are they making such a criticism? The Government is following the path of reforms, the
path of new economic liberalism. In this context I would quote from a statement Prime Minister made in this House. He
said, "The easy reforms of the past have been done. We have the more difficult reforms to do such as reduction of
subsidies, insurance and pension reforms, and so on and so forth."

The BJP lent its support to this reforms programme. Therefore, what several Members mentioned here is correct.
This country has been turned into an economic mess but that is not solely due to the contribution of the ruling party. It is
the combined contribution of both the forces whether they are in the Government or in the main opposition party. Though
BJP is politically adversarial to the ruling party, in economic aspects they are helping the Government. Both the forces are
helping each other to bring in new economic liberalism. Both the parties are welcoming the multinational corporations and
the so-called reforms in our country.

What is the outcome? As has been mentioned by several speakers, the outcome is that the GDP came down to four
per cent, manufacturing sector growth came down to 1.2 per cent, agricultural growth, which was 2. 9 per cent last year,
came to 2.7 per cent. What is the situation of price rise? So far as retail prices goes, price rise has touched two digits, it is
more than ten per cent. The number of farmers' suicides is more than three lakh. Hon. Sharad Yadavji said it is five lakh.
The actual figure is not available even with the Government but it is certainly more than three lakh.

What about retrenchment? It is not countable. The Government does not have the actual figure. I think more than 50
lakh workers have lost their jobs. Therefore, the growth that we are talking about is a jobless growth. All these things are
going on and I am mentioning all this here within the limited scope of these Supplementary Demands for Grants. The
Minister seeks approval of this House for about Rs.7,499.42 crore for fourteen items. But what is the priority? The
Government is missing the priority. If you look at the agricultural sector, not a single rupee has been provided for capital
expenditure. What is it provided for? It has been provided for revenue expenditure. What about the situation of agricultural
sector in the country? Most of the Members who spoke have mentioned here and several Members from even the Treasury
Benches mentioned as to what is happening in the agricultural sector. Not only the farmers are committing suicides, the
farmers are also not getting remunerative price, which is called the MSP. It is neither remunerative nor supportive.

The petrol and diesel prices are being hiked; what would be the fate of the farmers? Not a word is said about providing
subsidies in petrol products and diesel products; not a word is said about providing subsidies in fertilizer sector. This is the
attitude of this Government. I think the Government thinks, particularly the Prime Minister thinks, that this is a phase in
which he is walking his last mile towards sunset. The Opposition parties think that they are in the wings and they will come
to power next time. But what man proposes, God disposes!

Whatever one may think from the Congress Party or whatever one may think from the Opposition Party, people are thinking
differently. What is happening in the country? There is no reflection. The farmers are in the streets in thousands and
thousands, and crores and crores of working class people are in the streets. They have great expectations, but nothing has
been reflected in the Budget.

What is the main accusation? My main charge against this Government is that so far as this limited scope is concerned,
they are missing the priority. The priority is missing. They have one expectation about the GDP growth, but the actual
situation is something different. The Government should be at least honest to the words, when they talk about aam aadmi;
please be honest to the aam aadmi; please be honest to the toiling people; please be honest to the working class; please
be honest to the farmers.

Many hon. Members yesterday mentioned about the demands of the farmers. They were talking about pension. We were
talking about pension for others. Why do we not think about providing pension to the farmers? Why should we not give a
minimum of Rs.3000 pension to all the farmers?

With these words, I conclude my speech.

SHRI R. THAMARAISELVAN (DHARMAPURI): Mr. Chairman, I thank you very much for giving me this opportunity to speak
on the Supplementary Demands for Grants, a subject which is concerning the health of the nation, that is, economy.

At the outset, I am very much pained to say that the value of the rupee has come down to a level which never happened in
the history of our country. The hon. Finance Minister has given so many reasons for the same and has also told the nation
the steps that are being taken to improve the value of the rupee.



I must tell one thing to this august House — this is not a time to fish in the troubled waters; it is also not the time to
criticize the incumbent Finance Minister and praising the predecessor. It is the time to work jointly to overcome the crises.

The other day, the hon. Prime Minister had correctly said that India needs to reduce its dependence on petroleum products,
increase our exports and reduce import of goods. What we are witnessing is that the import bill on the petroleum products
has been increasing year after year, unbearable to the economy of our nation. It is also a worrying factor that our import
has increased from a smaller measure to greater measure. Earlier, import was allowed only on essential goods. But what
we are experiencing nowadays is that even for construction of house, from nail to curtains, things are being imported. At
whose cost?

Liberalization cannot be at the cost of our nation and its poor people. We must make a restriction on this, if we have to
overcome from the present crisis. It is also a worrying factor that our manufacturing capacity has come down to a low
level. Why? It is because now the Indian entrepreneurs feel that trading through imports attracts much higher margin than
earning from manufacturing. So, we must increase our production of petroleum products and our country should become
self-sufficient in petroleum products. We must encourage our entrepreneurs to produce goods for global markets, the way
the other developing countries are doing, countries smaller to ours like Korea, Thailand, etc. We must give encouragement
and support to the entrepreneurs.

While we are debating on a subject concerning the allocation of funds, I would like to make a humble submission to the
hon. Finance Minister to allocate funds for setting up a DRDO research centre in my constituency, Dharmapuri. This project
has already been sanctioned by the Central Government and initial process like acquisition of land etc. is also going on. The
hon. Finance Minister is well aware that our district is the most backward district of Tamil Nadu. If this project is
implemented, it will pay for overall development of the district and can generate employment for rural people. Therefore, I
once again urge the hon. Finance Minister to look into it favourably. With these words, I support the Supplementary
Demands for Grants.
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SHRI S.S. RAMASUBBU (TIRUNELVELI): Mr. Chairman, thank you very much for giving me an opportunity to speak in the



discussion and voting dn the Supplehentaw Demahds for 'Grants'(GeneraI) 1:or 2.013-14. I'ém realiy ver'y happy to
participate in this discussion. I support this one.

Our UPA Government has done a lot for the development of this nation. I have to mention one thing here. The senior
leaders of the Opposition Party, the BIP, are present here. Most of the leaders are blaming the UPA Government for the
sake of politics. But our Government has done and introduced various developmental schemes for the development of this
nation. From the period of UPA I onwards to the present UPA II Government, the Government has contributed enormously
for the Indian economy.

Here, I would like to quote one Thirukural. It says:
"Urupasiyum ovapiniyum seru paghaiyum

seraa dhiyalvadu naadu."”

The meaning of this Thirukural is, the country is strong when there is no starvation, when there is no health hazard,
and when there is no external aggression. Starvation should be eradicated. That is why we brought the historical Food
Security Bill.

Our UPA Government has brought forward the Food Security Bill. More than 80 crore poor people are going to get the
benefit of food materials. It has not been given the name of "Right to Food." It has been given the name of "Food Security
Bill." You have to see what an important and historical Bill it is! Our Government has allocated funds for food security. We
have to give food to the poor people. Nobody should starve in the country. So, we have brought forward this Bill. In order to
eradicate poverty and starvation, we have brought forward this Bill.

Next, the UPA Government has established the Health Mission. Because of the Health Mission, the poor people have
become healthier in the country by getting proper medical facilities.

Next is external aggression. Continuously for the last ten years, our UPA Government is ruling this country. We are
protecting the people from external aggression. Terrorism was threatening our country in many occasions. Our UPA
Government, a strong and a firm Government is protecting this country from the external aggression and also from
terrorism. This is the meaning of Thirukkural. We are following it in letter and spirit.

Now, I want to give some replies to our senior leaders from Opposition benches. Shri Yashwant Sinha is the Chairman of
the Committee on Finance. He has already told in this august House that the Government should go. Why should we go?
People are ready to vote for us in the next elections also. We are providing employment opportunities. Shri Gurudas
Dasgupta has told that the UPA Government is not taking drastic steps to create employment opportunity. Previously, he
was a real Communist. Now he become capitalist communist. He says that no employment has been created by this
Government. I am telling that people are getting employment under MNREGS. In the agricultural area, women, the SC, ST
people are getting employment through this scheme . I am hailing from a village area. I am telling you that most of the
village people are now getting employment opportunities through MNREGS. Almost crores and crores of people are getting
employment. About 4.8 crore households are getting employment opportunities because of the MNREGS. It is giving food
for the people. The purchasing power of the people is very important. The purchasing power is enhanced because of the
work in the rural areas. It is possible for them to purchase food and also enable to educate their children.

Now, I am submitting only one last point. All are talking about the Current Account Deficit. We are importing crude oil.
What was the price of crude oil per barrel in 1998? It was only $ 19 per barrel. Now, what is the price of crude ail in the
international market? It has reached $ 150 per barrel. Shri Yashwant Sinhaji knows very well as to what is the price of
crude oil now. We are importing all these things. That is the reason for the Current Account Deficit. Even then, our able
Finance Minister in this House, during the discussion on the economic situation in the country, told that from $ 78 billion
which is the Current Account Deficit, it has increased to $ 88 billion and he is assuring openly in this House that
Government is going to contain it to $ 70 billion within two months. So, he is giving the assurance. Our Government is
giving the assurance. It is not only a question of assurance but the Government is addressing the corruption issue also. Our
colleague Shri Madhu Goud touched. What about Karnataka? I am not going to go deep into it. I am quoting only one thing
from the Bible: Do not see the dust in other's eyes. You have to see the log in your own eyes. Our UPA Government took
severe action, even though he belongs to UPA, if there are any charges against him.

Our Government, our Finance Minister and our Prime Minister are striving for the development of the nation through
prudent activities; prudent actions are being taken to control our economy to make it strong. I would suggest to the
opposition not to create panic among the people for the political reason. With these words, I conclude.
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*SHRI SAMEER BHUBAL (NASHIK): At the outset, I would like to express my concern over the economic situation of
the country. The economy of the country is in doldrums and it is a very dangerous trend. It appears that all control over the
economic drivers have been lost. There is steep rise in the prices of essential commodities and foods articles. It has
become very difficult for a common man to survive in present scenario. Rupee is losing its strength and credibility very fast.
Today it stands at 68 against dollar. It has lost 21 percent in the last three months. The cost of Gold is touching 35000
Rupees. The Sensex is also coming down very fast. There are no jobs in the market. As per the NSSO survey, there are 2.3
million unemployed youth and the number is increasing every day. With the devaluation of rupee, export is badly affected.
Are we drifting toward an economic emergency?

A recently published article in 'Financial Express' gives startling facts about negative growth in the mining and
manufacturing activities in the country which is one of the main cause for present economic situation and devaluation of
rupee. Mining in the year 2009-10 was growing at a very good rate of 8 per cent. Now there is negative growth in mining. It
is minus 2.3 percent in 2011-12. In the last 2 years the growth in mining sector is negative.

India's iron ore production was 218 million tonnes in 2009-10, it is now around 100 million tones. Steel plants are surviving
on imported iron ore. In 2009-10, we exported 117.37 million tonnes of iron ore. Today we import more than five million
tonnes of iron ore. This is the situation when we have a huge reserve of iron ore in the country. For the sake of comparison
our current steel production is 80 million tonnes compared to China's 780 million tones.



Same is the position with coal. We have tremendous reserves of coal. But the power generation plants in the country are
surviving on imported coal. In the recent past, our coal import has doubled. Coal India limited which has monopoly on the
coal reserves of the country does not have coal for running or new plants in the country which is affecting the economy of
the country. Its production is static at around 600 million tones.

India has the third largest bauxite reserves in the world. But soon we will likely be a bauxite importer to feed our plants
that produce a bare 1.5 million tonnes of aluminum while China, with no bauxite, produces 20 million tonnes.

Today it has become difficult to get even sand, stones and soil for bricks. It is affecting our construction activities
besides construction of roads.

As a result of this downward trend in the mining and manufacturing activities, lakhs of people have lost jobs. With
the stoppage of mining of iron ore in Goa its economy has been affected and investment of crores of rupees is lying idle. In
tribal belt of Odisha stopping of bauxite mining have resulted in lakhs of tribal people losing the work.

Though some of the problems in mining sector are due to judicial pronouncements, the Government cannot be a
mute spectator or helpless in such a situation. It can exercise its authority or the authority of Parliament in this regard to
remedy the situation.

Two days back only the Finance Minister has announced 10 point plan to boot growth. Why has he come so late in
the day? What was he waiting for? And who stopped him from taking effective measures? Moreover some of the points
appear to be rhetoric in nature as they were announced earlier also with the same enthusiasm but with no result. A case in
point is the growth in manufacturing sector it has been announced a number of times earlier also.

I would also like to express my concern on the declining trend in the GDP growth of the country. In the last fiscal year
2012-13 it was only 5.2%. This is one of the slowest GDP growths in the last decade. In the industrial sector, which is
sizing more than Ava of the total GDP, the performance was significantly at par with the growth of merely 1% of in 2012-13
as against 4.6% in the first half of 2011-12. The under performing manufacturing sector, particularly the capital goods
industry, causes a real challenge for the country. Therefore, it is a matter of concern as slower growth affects the overall
economy of the country.

Coming to the issue of rise in the prices of commodities of daily use including food and vegetables, it is known to everybody
that the prices in the market are skyrocketing and the Government is not able to control the prices. The prices of vegetable
and foodgrains have crossed all the barriers and it has become very difficult for a poor man to survive and feed his family in
such an environment. The situation of rise in the prices is there for some time. It is the duty of the Government to take
some concrete measures to control the price rise. The kind of definition given by the Government to the people living below
poverty line is further adding the misery of the poor people who are fighting for survival. Same is the case of rise in the
prices of petroleum products particularly petrol. The budget of the common man in respect of transportation is increasing
very now and then. Further, the Government has also decided to increase the price of diesel in a phased manner. This
decision of the Government is going to hit he common man and the farmers very severely because every increase in the
price of diesel is bound to increase the prices of commodities — food, vegetable etc. It will also increase the transportation
cost in the public conveyance.

As regards the availability of power in the country, it is painful to not that even after 67 years of Independence;
many areas in the country do not have electricity including Maharashtra. There is a shortage of electricity in the country

except two-three States which are power surplus. Under the 11th Plan, the target to total electricity generation was revised
twice and it was drastically reduced. Now, the 12th Plan is in progress. I hope the target of electricity generation will not

meet the same fate as in the 11t Plan. One of the basic reasons for shortage of electricity is the shortage of coal
production in the country. As already pointed out by me, we do not have enough coal to supply to various coal based power
plants and as a result of this, many of the power plants are running much below their production capacity. The coal
production never matched the supply which is needed to feed the power plants. There is enough coal reserve in the country
but still many of the power plants including some of the power plants of the central PSUs survive on imported coal. It is,
therefore, felt that coal production the country has to be enhanced in a big way for which the Government has to take some
concrete steps.

The health care system in the country is at a very pathetic stage. There is very minimal Government intervention in
providing health care to the people. It has been reported that out of total money spent by a person for availing medical
facilities, including medicines, 70% of this expenditure is coming from the pocket of the person which is very high. If we
compare this out of pocket expenditure with our neighbouring countries, which are also developing countries, it is too high.
There has been a constant demand and assertion from the Government that the expenditure on health care shall be at
least 3% of the GDP. However, I am constrained to observe that the total expenditure on DGP as on date is not more then



1.1% of the GDP. Connected with this is an issue of spurious drugs. It is a big racket which is surviving because of the
laxity of the Government agencies. On one hand, the people are spending a lot of money from their pocket to buy costly
medicines. On the other hand, they are getting spurious drugs. This is a double loss to the person. There should be a heavy
crack down on the persons engaged in selling fake drugs.

In education sector, it has been promised for years together that the expenditure on education would be 6% of GDP
but till today it is hardly 3% of the GDP and as a result, the education sector is suffering particularly the higher education.
As per the statement of the HRD Minister, we require hundreds of universities to educate the youth of our country which is
a force to be reckoned with. It is true that it may not be possible for the Government to open such a large number of
universities and private sector participation has to be invited to share the cost but the Government must move in this
direction with a constant pace so that our youth can be provided higher education.

I will also like to raise the issue of the devastation caused by the natural calamity in Uttrakhand. In our zeal to
development, we are playing with the Mother Nature and destroying the ecological balance at many places. This is not only
true for Uttrakhand but for many other places which are sitting on a time bomb which can explode any time. There is a
lesson to be learnt from the Uttrakhand that in future strict norms of environmental clearances have to be adopted to save
the environment and the ecological balance in our biological diversified country. Along with the environmental concern,
there is also a need for strong preparedness to face any natural disaster.

Water management is another area which needs to be looked at very seriously. In many States, water table has
gone very deep and it is costing a lot to extract water very such a depth. At the same time, there are many area which are
flooded every year and the water goes waste in rivers and sea without any conservation. If we do not look towards the
conservation and harvestation of water, there is going to be a severe water crisis in the country which will not only affect
our agriculture but the whole of the economy.

* SHRIMATI POONAM VELJIBHAI JAT (KACHCHH): I want to kindly ask for your attention on the sorry state of our Country
in the world scenario as when I went for a meeting of FICCI to Germany in 2009. There was a talk from German
Government that there was red tapism in the Country and there was a policy paralysis in the Country which was not good
for the future of the Country. But even after 3 years I see the same problems we are facing and there is no change in the
attitude of the Government and the sorry state of the rupee when our future could have been very bright. But because of
not taking adequate steps our imports are increasing and exports are decreasing. So, I feel there is a need of a big policy
change and a positive attitude towards imports and exports and agriculture in the Country which will bring a new change in
the world for thinking of India as a hew horizon in the world scenario.
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*SHRI A.T. NANA PATIL (JALGAON): First I want to place my view regarding this Government. This UPA Government
has failed in every segment. It may be governance. It may be financial aspects, economic aspects, social sector. The Indian
people suffered a lot during the governance of UPA since last 10 years. The inflation is very high, the value of Rupee is
declining day- by- day. The credibility of this Government is going down rapidly with the value of rupee in market. This
Government is spending a lot of money on unnecessary works. There is no enough control of Government over the market.
The prices of onion are soaring day by day, but the Government has not framed any policy for a common man. The cost of
foodgrains are touching the sky but the Government is not giving any consideration. Millions of tones of food grain is wasted
every year, which is sold to the liquor factory owner. This shows that this Government is giving priority to the
manufacturing of liquor rather than giving the foodgrains to poor people to end their hunger.

The government is failed to protect our foodgrain produced by farmers due to its non action for creating the storage
facilities. Secondly the Government has not collected the service tax, income tax and other revenues from the big giants.
This Government has not collected the huge amount of tax revenue. The Government should declare the amount of loan
given by banks to various industrialist, businessmen, which is not yet recovered. This government has no right to spend the
public money in this way. I want to mention the case of National Stock Exchange Limited (NSEL) which is currently
discussed in this Hon. House. The Hon. Minister must assure why there is no coordination amongst the ministries or the
implementing authorities to ensure smooth working of such stock markets and healthy environment for investment in the
case of NSEL?

Someone from the Government needs to coordinate all the ministries' to ensure cohesion to save the public money.
Surprisingly this is not done by this Government. Had this been done, the recent scam of National Stock Exchange (referred
as NSEL hereafter) would have come up.

in case of NSEL, this Government has totally failed to protect the investor's interest. The Government allows the NSEL to go
ahead with the fraud even after knowing the case. In 2012 the Hon. Minister informed about the fraud and illegalities made
by NSEL to this hon. House. However no action was taken by the ministry against NSEL. The case was not handed over to
CBI or any other investigation agency. The government should inform regarding what action is taken on NSEL issues.
Whether the government is interested to fix the responsibility in the case of NSEL? Whether the government has recovered
the tax and the legitimate revenue from the NSEL as per the Income Tax Act and other revenue acts? If NSEL has not paid
their tax liabilities to the government, then this Hon. House has a right to seek the information on who are the ministers,
who were remained present during several functions of NSEL? This is a clear case of government sponsored fraud. Will the
Hon. Minister reply to this hon. House on these issues.

This Government has not provided enough funds for the Prime Minister Gram Sadak Yojna. The centrally sponsored
schemes for SC/ST did not get sufficient finance in the budget. There is no enough funding for the welfare of the farmers in
this country. The fact remains that this government has no means of finance for the poor and the common man.
TheGovernment has miserably failed to protect the interest of common man. In spite of giving huge finance to the industry
sector, there is no employment generation, the economy of the country is depleting day by day. The tax collected from
common man is spent on giving subsidies to the big giants in the industry, however there is no outcome from these
financial resources. The government is responsible for loss of finance which cannot be now recovered. The government
should place all the information on the Table of this House regarding revenue lost during last ten years due to inaction of
this Government.

The Government misled this august House regarding the privatization of the airports. The Government has put the
amazing figure before this House regarding the aviation sector. However, today what is the condition of the airports which
are privatized? The hon. Minister should inform the House regarding benefit of the privatization of the airports. How many
flights are added after the airports are handed to private parties? Whether there is any time saving for takeoff and landing
of the flights? Everything is same before and after the privatization. Then what was the need for handing over our well-
maintained airports of private airports to private parties? There is huge loss of public money and property in the case of
privatization. Nonetheless the people are paying more for the maintenance of the huge airports which are not needed for
the present needs. Even after 15-20 years, the number of air passengers in our country will not rise significantly. Then
there is a doubt raised in public mind that this government has created the imaginary figures to ease the privatization of
airports. Are our government servants are so useless that they cannot maintain the airports? This should be stopped



somewhere. This government has no right to dispose of the public wealth by cheating the nation and by way of misleading
this Hon. Parliament. This government has made a mockery of the poverty by giving the miraculous figures on the survival
of the common man. The Ministers from this government are doing astonishing speeches on poverty and nobody is asking
answers from them. The fact remains that this Government has lost its credibility. This government is surrounded by multi
million rupees scams and frauds.

I would like to mention here that the Government should take an immediate measure to improve the economy. However,
this time the Government should not do the experiment of providing the direct huge money to big industrialist or
businessmen, but to provide the direct financial assistance common man, poor people, farmers so that they can strengthen
the economy of this country.
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THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): I am grateful to the 17 hon. Members who have participated in this
discussion on the Supplementary Demands. As hon. Members have pointed out that this is a very modest demand. In terms
of cash outflow, the Government is asking for only Rs.127.14 crore. I have held a view for many years that the first
Supplementary Demand is really unjustified because it comes within two or three months after the Budget. So, really the
first Supplementary Demand which is usually introduced in the Monsoon Session should really be introduced in the Winter
Session. We are asking for Rs. 2 crore for restoration of Kedarnath Temple and I have explained why it is only Rs.2 crore;
Rs. 98.14 crore to the Geological Survey of India for the purchase of Ocean Going Research Vessel; Rs.2 crore to the
Bharat Gold Mines for a global tender; and Rs.25 crore sought by the Supreme Court of India for major works. Sir, the



remaining are only technical supplementaries. We are aware that in the Budget, we have provided a lump sum of Rs.5,000
crore to the Planning Commission in anticipation of new programmes that would be announced in the Budget Speech or
subsequently by the Prime Minister or the Government.

Then, moneys could be allocated to the departments concerned from the lump-sum of Rs. 5,000 crore. The major
allocations that are being made through the Technical Supplementary Demands for Grants are Rs. 75 crore for replantation
and rejuvenation of Coconut Gardens in Kerala. I am disappointed that nobody from Kerala mentioned this.
...(Interruptions)

oft weREA Ris arga (Forafh): freid] Sft, smu fprell @ Tarsy,
SHRI P. CHIDAMBARAM: For that you must go to the Minister of Agriculture first.

We have allocated Rs. 50 crore as equity to Farmer Producer Organisations, Rs. 100 crore to Credit Guarantee Fund for
Farmer Producer Organisations and Rs. 200 crore for a pilot project for Nutri-Farms. So, Rs. 425 crore is directly related to
agriculture. We are giving Rs. 100 crore each to the Indian National Trust for Art and Cultural Heritage, Aligarh Muslim
University and to the Banaras Hindu University. I think those who are interested in education, culture and heritage will
welcome these grants.

We are appropriating Rs. 1000 crore to the Nirbhaya Fund, Rs. 1000 crore for the Skill Development Mission of the National
Skill Development Corporation, Rs. 100 crore as equity and quasi-equity to Microfinance Institutions, Rs. 500 crore to set up
a Credit Guarantee Fund under the Factoring Act and Rs. 1000 crore to the proposed Women's Bank. Each one of them, I
think, is an important idea. These ideas have been fleshed out after the Budget was presented and, therefore, we are
allocating moneys from the lump-sum of Rs. 5,000 crore.

Sir, Rs. 217 crore is being given for revival of HMT Limited, Rs. 100 crore is being given for the Nagaland Pulp and Paper
Company Limited and Rs. 11.46 crore is being given as a bridge loan to HMT. The Ministry of Panchayati Raj gets an
additional amount of Rs. 200 crore under the Rajiv Gandhi Panchayat Sashaktikaran Abhiyan for the empowerment of
panchayats and the Department of Science and Technology gets another Rs. 200 crore for promoting innovative ideas and
developing innovative ideas of young scientists. An amount of Rs. 96 crore is being given for revival, reforms and
restructuring of the Handloom Sector and Rs. 200 crore is being given to the Ministry of Women and Child Development for
construction of Shelter Homes for single women, destitute and widows. So, I think, each one of these ideas is an
exceptional idea.

oft orr Riz disrer (aRf): gorwdt 6t aga a5t A= &, Al S0l 3 = Blol aret 37

SHRI P. CHIDAMBARAM: This is an additional amount. You must go to the Budget first Dara Singhji. The Budget has
provided the allocation already. These are additional amounts.

So, we are being very careful about utilising the money. This is a year of fiscal consolidation. I have repeatedly said that 4.8
per cent, which we have estimated as the fiscal deficit is a red line, the red line will not be crossed and, therefore, we are
apportioning amounts out of this amount of Rs. 5,000 crore very carefully and only for the most essential purposes.

Sir, this is, of course, a demand for a very modest Supplementary Grants. But quite rightly, since it is part of the
financial proposals, the debate can legitimately range to any subject under the Sun and quite rightly the Opposition
Members have seized the opportunity to criticise the Government on a number of issues. I respectfully accept their
criticisms. We will learn from the criticisms. But obviously, it will not be possible for me to reply to everyone of the ideas
that have been thrown up or every criticism that has been made, let me deal with just a few of them which, I think, are
necessary to be dealt with.

First on Uttrakhand; this Rs. 2 crore is only for immediately clearing the rubble and the malba around the Uttrakhand
Kedarnath Temple. First that has to be cleared so that Pujas can start early. I think the date for Pujas has been set, 11t or
12t of September or so.

MR. CHAIRMAN : 11th of September.

SHRI P. CHIDAMBARAM: 11t of September; you know better. So, Rs. 2 crore is for immediate clearing up the rubble and
the malba surrounding the Temple by bringing some heavy machinery. Otherwise, Uttrakhand Government has submitted a
proposal for rehabilitation and reconstruction efforts; from the international bodies Rs. 3,732 crore, from Central Ministries
and other CSS Schemes, Rs. 2,015 crore and additional Central assistance from the Planning Commission for about Rs.
1,500 crore. All these are under consideration.

The decision taken so far is that we are posing to the ADB for 200 million US dollars for reconstruction and disaster



response, to the World Bank for 150 million US dollars for reconstruction and disaster response. The teams have visited and
we are confident that we will be able to get the money and pass it on to the Uttrakhand Government.

We have asked for additional finance of 24 million US dollars for water supply under an existing project and we are
asking for a 100 million US dollars from the World Bank for reconstruction of village roads. Rs. 145 crore, as Centre's share
of the States Disaster Response Fund, has already been released and Rs.250 crore, on account, from the national Disaster
Response Fund has also been released.

The high-level Committee, chaired by the Agriculture Minister on 215t of August 2013, has approved Rs. 1,187 crore
from NDRF and this would be released in due course. The Planning Commission has chaired an inter-Ministerial meeting
and all the Ministries have been asked to confirm what additional support they can give through Centrally Sponsored
Schemes under their respective Ministries. I am sure a sizeable amount of money will be forthcoming from various
Ministries. So, I think, enough money has been provided, enough money will be provided. The Government stands by its
commitment to help Uttrakhand find its feet in rehabilitation.

Sir, there was a reference to agriculture. I am not making a detailed response on that. There is a brief discussion a
little later and the Agriculture Minister is coming. All that I want to point out is that agriculture growth in this country
always varied from year to year. We are a monsoon dependent country. Yes, we add to irrigation facilities to try to improve
the acreage under assured irrigation, but nevertheless we remain a monsoon dependent country.

Sir, look at the last ten years, agriculture and the GDP. Agricultural growth rate has varied say, 3.8 per cent, 5.1 per
cent, 4.2 per cent, 5.8 per cent, 0.1 per cent, 0.8 per cent and then on a low base it springs to 7.9 per cent, comes down to
3.6 per cent. The rate of growth of agriculture will vary in this country from year to year. What is important is what is the
trend line of foodgrains production. I am not looking at other agricultural items. I am only looking at food grains as an
indicator on whether we are in the right path to become self-sufficient in most agricultural products.

In 2004-05, the total foodgrain production, mainly wheat and paddy, was 198.36 million tonnes. In 2012-13, this
increased to 255.36 million tonnes. From roughly a little under 200 million tonnes, it has now crossed 250 million tonnes in
a period of ten years. I am sure, if we continue to invest in agriculture, especially irrigation, and continue to invest in better
seeds, better fertilizers and using fertilizers sparingly and wisely, agriculture production will increase in this
country....(Interruptions)

MR. CHAIRMAN : Please be seated.

SHRI P. CHIDAMBARAM: In terms of MSP, which has a direct impact on farmers' incomes, in 2004-05, for wheat we gave
Rs. 630 a quintal; this year we are giving Rs. 1350 per quintal. For paddy, in 2004-05, we gave Rs. 560 per quintal; this
year we are giving Rs. 1310 per quintal. I won't say more. The Minister of Agriculture will be here and I am sure questions
can be asked to him.

There were some questions about the Food Security Bill. I think, an hon. Member from Uttar Pradesh said, what is Uttar
Pradesh getting under the Food Security Bill. I thought the Minister for Food and Consumer Affairs did share this
information. This information is in the public domain. Currently, the allocation to all the States of wheat and rice is about
Rs. 500 lakh tonnes. Under the Food Security Bill, when it becomes an Act, the allocation will be Rs. 550 lakh tonnes. Take
Uttar Pradesh, for example. In the last three years, based on average offtake and allocation, Uttar Pradesh was getting
about 72,68,520 tonnes. Under the NFSB formula, Uttar Pradesh will get 96,15,000 tonnes. In fact the Minister has assured,
no State will get less than what it has got. Every State's allocation is protected. Many States will get more. States which
get less will be protected at their current level. So, I think, everybody benefits.

A question has been asked legitimately, I think hon. Member Mr. Prabhunath Singh asked: How are you going to foot the
Bill? The answer is, what the Chairperson of the UPA said, how are we going to foot the bill is one kind of question; the
answer to that is, we must foot the bill if we genuinely believe that hunger and malnutrition must go. For the current year, I
believe, I maintain that what we have allocated is adequate. We have provided Rs. 90,000 crore for food subsidy. There is
also some money in the Mid Day Meal Scheme because part of that grain will be accounted for here. In the current year,
already five months and five days are over. States would have to fulfil a number of conditions, especially revamping their
PDS, identifying the beneficiaries and taking a number of steps before they are ready to roll out the Food Security Act. So,
for the current year, the allocation is sufficient and I am confident that we will fully foot the Bill that is required for the
current year. For the next year, if the right question to ask is the question that I asked, the question that the Chairperson of
UPA asked, we must do it. Therefore, we will do it. I think, in the next Budget, when that is presented, adequate money
will be provided for the Food Security Bill.



Sir, there was some question about the rupee; I thought I did answer a few days ago. Yes, the value of the rupee is
indeed a matter of concern. Rupee must find its appropriate level. But, as the Prime Minister explained in his statement,
some of these adjustments are must needed adjustments. If our inflation is high, if our fiscal deficit is high and if our
current account deficit is high, higher than most of our trading partners, it will necessarily mean a correction in the value of
the rupee. But we believe that it has overshot its true value. That the rupee is more under-valued than it should be.

In fact, look at the last say about 15 years. In 1998, the rupee was about Rs. 40 to a dollar. It went down to 43.77 in 2004.
But it came back to Rs. 40 in 2008. It is not as if the rupee's value does not go up or come down. It was Rs. 40 in 1998. It
went down to Rs. 44 in 2004 and came back to Rs. 40 in 2008. Again it went down to Rs. 50 in 2009 but came back to Rs.
44 in 2010. In 2011, it was Rs. 44 and, as I said on the other day, it was remarkably stable for nearly ten months. From
August, 2012 to May 22, 2013, the rupee was remarkably stable. Since then the rupee has come under pressure. But as the
new Governor said yesterday and I said last week, we think that it has over shot to its value. We think correction will take
place. A number of measures are being taken in order to strengthen, restore and improve confidence in the Indian
economy....(Interruptions)

SHRI ANANTH KUMAR (BANGALORE SOUTH): Sir, are you yielding?...(Interruptions)
SHRI P. CHIDAMBARAM: I am not....(Interruptions)
MR. CHAIRMAN: The Minister is not yielding. Please be seated.
...(Interruptions)
SHRI ANANTH KUMAR : Please explain the condition in last 15 days....(Interruptions)

SHRI P. CHIDAMBARAM: I have heard you, I am explaining that. I wish you had stayed back and listen to the other
speakers also. ...(Interruptions) Let me finish first. ...(Interruptions)

MR. CHAIRMAN: The Minister is not yielding. Please be seated.

...(Interruptions)

off orc aca (HAYR): ...(x@uw) F ygel aredl § b T SRt 3 ®aft Iue &t saell ST geifer 8% oft? ... () Fwn oot sl
f&degee gam en?

MR. CHAIRMAN: Let the Minister to reply. The Minister is replying.
...(Interruptions)
SHRI P. CHIDAMBARAM: I am replying to that only.
MR. CHAIRMAN: Yadav ji, please be seated.
...(Interruptions)

SHRI P. CHIDAMBARAM: Sir, all emerging market currencies have come under pressure. We did explain that the Brazilian
Real, the South African Rand, the Turkey Lira, the Indonesian Rupiah, all large emerging markets currencies have come
under pressure following the announcement of the US Federation that they will begin the taper of the quantitative easing.
Some of the corrections, as the Prime Minister said, are needed corrections. But we think that the correction is an over
correction and this is mainly because of the pressure to which all large emerging market economies have come. But the
negative correction that is taking place to our adverse interest is not necessarily a correction that will not recorrect itself.
That is why I am giving numbers to show, while the rupee has depreciated in the past, it had also appreciated back.

So, we are confident that this correction will be stabilized and the rupee will correct itself. I am not saying that the rupee's
value should be this or that. The rupee has to find its value in the market depending upon macro factors which, as anyone
knows, are the fiscal deficit, the current account deficit and inflation. If we address these fundamental macro economic
factors, the rupee will correct itself.

So finally, Sir, T just want to say one thing. Yes, the economy is going through a period of stress now. The growth has
declined. The first quarter's growth has been disappointing although given the trends and given the developments in the
first few months of this year, we expected that growth will decline. The point is that the States are reporting much higher
growth. Last year the CSO estimated India's growth at 5 per cent. I am just saying. This is a piece of information. I am not
making any value judgment. If you look at the information provided by the States, the Directorate of Economics and
Statistics in the respective State Governments, I find that in 20-12-13 — while information is not available for about four
States — on the basis of information available from 32 States and Union Territories, only two States reported the State GDP



growth rate of less than 5 per cent.

All other States reported above five per cent, in fact, much higher than five per cent. While States are reporting much
higher growth rate, the CSO is reporting a five percent growth rate. ...(Interruptions)

SHRI GURUDAS DASGUPTA (GHATAL): Mr. Minister, do you believe in statistics? ...(Interruptions)
MR. CHAIRMAN : Please do not interrupt him.
...(Interruptions)

SHRI P. CHIDAMBARAM: Sir, why is he interrupting me? He does not listen. That is the problem. He must listen.
...(Interruptions)

MR. CHAIRMAN: Please do not interrupt. Let the Minister speak.
...(Interruptions)

SHRI P. CHIDAMBARAM: Sir, he must listen. 1 started by saying ...(Interruptions) Shri Gurudas Dasgupta, I am not yielding
in your favour. ...(Interruptions)

MR. CHAIRMAN: Please be seated.

SHRI P CHIDAMBARAM: I am not yielding in your favour now. ...(Interruptions) Why are you interrupting me?
...(Interruptions)

MR. CHAIRMAN: Hon. Member, please be seated. Let the Minister speak.
...(Interruptions)

SHRI P. CHIDAMBARAM: Sir, why is he interrupting? Does he have your permission to interrupt when I am not yielding in
his favour? ...(Interruptions)

Sir, I started by saying that I am not placing any value judgment on any of this information. I am simply sharing
information. Therefore, I think, we need to look at the matter not with such deep pessimism as is being reflected by some.
Yes, growth has declined. The UPA 1 delivered the highest growth in any five-year period in the history of independent
India, and the average of the first four years of the UPA- II, I maintain and the figures will speak for themselves, is more
than the NDA regime's five-year average of 5.9. Nevertheless we are not satisfied; nevertheless we are not happy; we are
concerned about the decline in growth last year and I am especially concerned about the decline in growth in the first
quarter of this year but I do not think we should give room to gloom and pessimism. These ups and downs will happen in
the life of a country. We will bounce back. All T am pointing out is, based on preliminary figures given by States many States
are reporting higher growth. We will have to look into these numbers. Many States are reporting higher growth. Only two
States are reporting less than five per cent growth, and many States are reporting higher growth. We will look into these
numbers. We will try to find out where growth is happening and where growth is not happening, which parts of India are
witnessing high growth and which are not witnessing high growth, and corrective measures will be taken.

Sir, I would request that these modest Demands for Supplementary Grants be passed.

...(Interruptions)
MR. CHAIRMAN: I shall now put the Supplementary Demands for Grants (General) for 2013-14 to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, to

defray the charges that will come in course of payment during the year ending the 315t day of March, 2014, in
respect of the heads of Demands entered in the second column thereof against Demand Nos. 1, 19, 33, 34,
51, 60, 67, 71, 82, 85, 91, 93, 102 and 105."

The motion was adopted.

MR. CHAIRMAN: The Supplementary Demands for Grants (General) for 2013-14 are passed.






